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(b} In case it is necessary to impart
training to rural youths for setting up
ol industries; and

(c) the action proposed to be taken
by Government in this regard?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY
{SHRI JAGDAMBI PRASAD
YADAV): (a) No specific gcheme has
been drawn up by the Government
for providing facilities for setting up
of cottage and small gcale industries
by the unemployed persons, How-
ever, the entrepreneurs are provided
all types of assistance at the pre-
investment, invesiment and post-in-
vestment gtages under the District
Industries Centre programme [or the
setting up of small and cottage indus-
tries, Simiayl Ya¢itties sre alsp pro-
vided by mational agencies promoting
cottage indusirieg like the Khadi and
Village Industries Commission  the
Handicraft; Board etc. to unemploy-
ed persons under various program-
mes drawn up by them.

(b) and (¢). The Development
Commissioner, Small Scale Industries
hag introduced the following two
schemes for development of entre-
preneurship during 1978:—

(i) Entrepreneuria} development
among efucated unemployed.

(i1) Eafrepreneurial development
among rural artisans,

In addition, the Ministry of Labour is
also organising training programmes
for rural youths.

fevarr ¥ faerer way w3 g i fvenr
wriws ¥ W

9286. WY TATX <o : 357
qrery 54T 7% TATH F T A v

(%) wv grar wrarr ¥ firay
& fawrw our o3 Qwwr ¥ iy

MAY 2, 1878

Written Angwers 140

FEAEA R UF WHEW H Ao feww
i

(@) afz &, & maw o177 fa=
AT HY ST g qOAAT W W wT
gfedzs qame w7 &9 a% {wEa ?

MuaT waem A v wE (s
wgEeE)  (F) @ T

(7)) o 3ufegs T@y gWT

Committee on role of Voluntary
Agencies in Rural Development

9287. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of PLANNING
be pleased to state:

(a) whether tho Committae on the
10le of voluntary agencies in rural
development have submitted its re-
port to the Government and is pen.
ding consideration;

(b) if so, details therein; and

(c) expected time to be taken 1n
examining and implementing its "F‘
commendations? B

THE MINISTER OF STATE IN.
THE MINISTRY OF PLANNING
(SHRI FAZLUR RAHMAN): (a)
Yes, Sir.

(b) The Sivaraman Committee has
observed  that voluntary agencies
which are engaged in social and deve-
lopmental work, especially in ruyral
areas, could be profitably involved in
plannrag and/oy implementation of
the integrated rural
programmes, It has recommended
that to begin with, voluntary agencies
may be involved in planning and
implementing of about 100 biock
plans. The Commitiee has suggested
that voluntary agencies of repute and
standing only may be involved in
planning and implementation of blodk
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level plans. It has further recom-
mended that a high-powered com.
muttee should be set up at the Centre
which would select voluntary agen-
cies and the areas -where they will
work in cases; where comprehensive
block planning andfor implementa-
tion is io be undertaken by the
voluntary agencies. Coordination
Committees are also to be set up at
the State level for selecling ' the vol-
untary agency and the area of ope-
ration in cases where part of the block
plan 15 1involved.

(¢) The recommendations of the
Sivaraman Committee are under the
consideration of Government. Deci-
sions would be taken very soon.

Special Financial Assistance to
Backward States

9288 SHR] RAJENDRA XUMAR
SHARMA: Will the Minister of
PLANNING be pleased to state:

(a) whether backward Stateg such
as Uttar Pradesh, Bihar, Nagaland
etc. have particularly been conside.
red for giving special assistance for
thewr plans, for 1979-80; and

(b) the areas to which special
attention will be paid as compared
to that given during the previous
years?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI FAZLUR RAHMAN): (a)
and (b). Nagalang is one of the spe-
cial category States for which a
lumpsum amount of Central assist-
ance is pre-empted out of the total
available for allocation among the
States. Thus the State receives spe-
cia] consideration in the matter of
allocation of Central assistance.

Uttar Pradesh and Bihar will get
Central assistance during the four
years 187982 on the basis of the
Gadgil formula and IATP (Income
Adjusted Total Papulation) formula,
as decided by the National Develop-

ment Council n its meeting held om
February 24-25, 19878, Under the
Gadgil formula, a part of the assist-
ance 18 given on the basis of per
capita income, only to those States
which have per capita income is be-
low the national average. U.P. and
Bihar are among the States which
benefiy from the allocation on  this
criterion. Besides, in 1079.80 they also
got allocations out of the amount re-
served for special problems of the
States. The IATP formula is also
more advantageoug to lesg developed
States like Uttar Pradesh and Bihar
inasmuch as population weighted by
backwardness constitutes the basis of
distribution of Central assistance
among differeny States,

Additiona]l Central assistance is
being provided for hill and tribal
areas, schemes of the North Eastern
Council and externally-aided pro-
jects included in State Plans.

Within the development pro-
gramme prepared in conformity with
the Plan objectives, special attention
is given to the development of back.
ward areas and, to this end, the Plan
includeg certain gpecific area  pro-
grammes e.g§. Drought-prone Areas
Programme, Hil] Areas Programme,
Tribal Sub-Plans, Desert Develop-
ment Programme, Command Area
Development Programme, Integrated
Rural Development Programme, In-
tensive Block Planning etc,

Reguest made by Government of
Maharashir, for extension of SBubsidy
Schemes

9280 SHRI GEV. M AVARI: Will
the Minister of INDUSTRY be pleas-
ed to state:

(a) whether the Government of
India have received from Govern.
ment of Maharashtra a request to
extend the subsidy scheme of the
Centre to some additional
declared backward in the State;





